ITEM NO.23 COURT NO.1 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 6366/2022

M/S RAJASTHAN DRUGS AND
PHARMACEUTICALS LTD (UNDER CIRP) Appellant(s)

VERSUS
M/S ATE PROJECTS PVT. LTD. & ORS. Respondent(s)

(FOR ADMISSION and I.R. and IA No0.132508/2022-EXEMPTION FROM FILING
C/C OF THE IMPUGNED JUDGMENT and IA No.132507/2022-EX-PARTE STAY )

Date : 23-09-2022 This appeal was called on for hearing today.
CORAM :
HON'BLE THE CHIEF JUSTICE
HON'BLE MS. JUSTICE INDIRA BANERJEE
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
For Appellant(s) Mr. D. Roy Choudhary, Sr. Adv.
Mr. Vikrant Pachnanda, AOR
Mr. Mukul Katyal, Adv.
For Respondent(s) Mr. Alok Tripathi, Adv.
Ms. Pooja Aggarwal, Adv.
Mr. Sugam Mishra, Adv.
Mr. Amit Gaurav Singh, AOR

UPON hearing the counsel the Court made the following
ORDER

Appeal is admitted.

Subject to the appellant deposit a sum of
Rs.1,80,00,000/- (Rupees One Crore Eighty Lakhs only)
before the National Company Law Tribunal to the credit
of CA (IB) No.324/9/JPR/2019 within six weeks from
today, the effect and operation of the order presently

-

?fgﬁ§ under challenge shall remain stayed.
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